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tive charges, inspection charges and
other dues from certain employers.
These arrears have accumulated
mainly due to sickness of the indus-
trial units, closure of establishments,
liquidation of companies, etc. The
inadequacy of th: law and the time
consuming procedures have also con-
tributed to the delay and difticulty in
recovering the dues.

(b) and (c). Certain proposals to
amend the Employees’ Provident
Funds and Miscellaneous Provisions
Act, 1952, suitably to make the
provisions regarding recovery of the
dues as well as the penalty provisions
more effective are un 'er active consi-
deration and the amending Bill is
expected to be introduced in the
Parliament soon.

Formation of Standard Committees
on Inter-State Development Projects

*1087. SHRTI K PRADHAN
Will the Minister of HOME
AFFAIRS be pleased to state :

(a) whether itis a fact that the
Central Government have decided to
from Standing Commiitecs on Inter-
State Development Projects ; and

(b) if so, the details regarding
the Eastern States, as well as their
functions ?

THE MINISTER OF STATE IN
THE MINIS RY OF HONME
AFFAIRS (SHRI YOGENDRA
MAKWANA) (a) and (b). Setting up
of a Standing Committee for Inter-
State Development Projects has been
suggested in the last meeting of the
Eastern Zonal Council held at
Gangtok on 11th April, 1981,
Details regarding setting up of this
Committee are being finalized.
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Declaring Pal-Ghat as Backward
District

*j1088. SHRI V. S. VIJAYA-

RAGHAVAN : Will the Minister
of PLANNING be pleased to state
whether Palghat in Kerala will be
declared as a backward district ?

THE MINISTER OF PLANNING
AND LABOUR (SHRI NARAYAN
DATT T1WARI). The National Com-
mittee on the Development of Back
ward Areas has submitted its report
on Industrial Dispersal, which is pre-
seitly under examination in consulia-
dlon with the Siate Governments,
concerned Central Ministries and
financial institutions. A decision to
declare Palghat district in Kecala as
industrially backward would be
taken afier the Government has
taken a view point on the recomnien-
dations contained in the report.
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